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Mew Delhd this the 30th Day of May, 1

’ Hon'ble Sh. J.P. Sharma, Membar(d)
Hon'ble Sh. BUOK. Singh, Meaber{a)
Smt. Bimla Devi,
W/o sk, B%wm aw,r“, ’
R/o Hous 310,
Vﬁ?ia&v fuchandi,
Delhi-; Applicant
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(hpplicant in person)
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Zene-6,Distt. East Rani Garden,
Detin. Respondents
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delivered by llon'ble Sh, J.P. Sharma, Member (J)

The ap;?icaif fmoved a petition b;:or“ the
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Mon'ble Chairman in  the form of stuple appiication” by
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that  the applicant is a poor person and je

working on a petty . job as water woman in the Govit., Sr.

Lop

years and there ds 2 vacant poot of group -0 employee.
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Delhni where the app
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the mal

verified by the Princ pal  of  Govt.
Secondary Schoo%, Mand MNagirt, B-Block,
slicant has since been transferred.

5K Sinha, proxy counsel For Sh.
rd on the Tast occasion who represasnts
nd an  order was passed on  27.04.95
dents were dirscted to take certain

tter of the applicant and in

pursuance
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mental representative Sh.  Tara Chand,
an  atfidavit uf Smt. Kamla Mim,
GirT LQWﬁLVﬁtS Model Senior Secondary
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Mand MNagri, Delhi-93,

reproduced bhelows-

the case Sint. Bimla

of applicant
Devi  presently working as Part Time

Wamat

water- alongwith fer  other
seniors after recommendations of the
Director of Education, Delhi Dbeing
Head of )epartm%n for grant of age

Governor of Delhi

seing  the Competent

a
Sint .

that Bimla Devi will be
considered  for appointment against

o3t lying vacant soon after

. a

relaxation is given by the

Lt. Governor of Delhi.”™
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